LOK SABHA DEBATES
LOK SABHA

Monday, August 18, 2003/Sravana 27, 1925 (Saka)

The Lok Sabha met at Eleven of the Clock

(MR. SPEAKER in the Chair)
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11.01 hrs.
MOTION RE : SUSPENSION OF QUESTION HOUR

Title: Motion for suspension of Question Hour in order to take up certain urgent finncial and other legislative
business. (Motion adopted).

MR. SPEAKER: Now, the Minister of Parliamentary Affairs, Shrimati Sushma Swaraj.

THE MINISTER OF HEALTH AND FAMILY WELFARE AND MINISTER OF PARLIAMENTARY AFFAIRS
(SHRIMATI SUSHMA SWARAJ): Sir, with your permission | beg to move:

"That this House do suspend Rule 32 of the Rules of Procedure and Conduct of Business in Lok Sabha
insofar as it provides for the first hour of the sitting being made available for the asking and answering of

questions, in order to take up consideration of the listed Government Business for today, the 18" August,
2003. " (Interruptions)
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MR. SPEAKER: Now, | am putting the motion moved by the hon. Minister to vote.
The question is:

"That this House do suspend Rule 32 of the Rules of Procedure and Conduct of Business in Lok Sabha
insofar as it provides for the first hour of the sitting being made available for the asking and answering of
questions, in order to take up consideration of the List of Business today, the 18th August, 2003. "

The motion was adopted.

So, there will be no Question Hour today.

MR. SPEAKER: Now, Papers to be laid on the Table of the House.
(Interruptions)
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SHRI VARKALA RADHAKRISHNAN (CHIRAYINKIL): Sir, | am on a point of order (/Interruptions)



MR. SPEAKER: | am not going to enter into the point of order.
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SHRI VARKALA RADHAKRISHNAN : Sir, | am on a point of order.

MR. SPEAKER: | will permit you after the Papers are laid on the Table of the House. Now, please sit down.



